Directorate of Enforcement Vs. INX Media Pvt. Ltd. & Others.

ECIR NO. 07/HIU/2017

17.08.2020
Matter taken up today through Video Conferencing.

Present : Sh. Naveen Kumar Matta Learned SPP for DOE.

Sh. Mahesh Gupta, Deputy Director of DOE.

Ld. P.Ois on leave today.

Matter is listed for consideration. As per directions of Ld. P.O, matter be
listed for consideration on 20.08.2020

V\',.e
(Reader)
17.08.2020

e ———————



Directorate of Enforcement vs. Sanjay Bhandari & others.

ECIR NO. HQ/03/2017

17.08.2020

Matter taken up today through Video Conferencing.

Present : Sh. Naveen Kumar Matta Learned SPP for DOE.

Sh. Mahesh Gupta, Deputy Director of DOE.

Sh. Shriram Meena, lnspector/Complainant in person.

Ld. P.Ois on leave today.

Matter is listed for consideration. As per directions of Ld.

listed for consideration on 20.08.2020
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P.O, matter be
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